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From

To,

Sub

Ref;-

Smti Jayashree Bora,

Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Jaspal Singh,
Principal Judge, Family Court,
Barpeta.

Dated Guwahati the

Civil vacation.

Your letter No. FCB/15/AdminlzO2aD}8 dtd. 16.t2.2024.

\?
,l1"

December,2024.

rlS

With reference to the above, I am directed to inform you that you have beengranted permission to avail 2'd hatf of the civil vacation frcm 21.12.2024 to 3L.12.2o24,along with- station reave permission, with the official vehicre, at own -.[-i-i flr"evening of 26.12-2024 tiil.the morning of 02.01.2025. The Counseilor,-iu--iv 
'dorrt,

?rlpgtrr in her absence, the chief Judiciar Migistrate, Barpeta and in his absenie, it u y. cni"rJudicial Magistrate, Barpeta shall remain in charge of your'court and office till youi retuin.

Yours faithfully,

ilt'

Memo No .HC.vrt-81t2 07 I tQol?^taotti /A dated
Copy to

JT. REGISTRAR (VIGILANCE)

t l1- tL-2-1\

,,The Principal Accountant General (A&E), Beltola, Guwahati for informationJ. t ne proled Manager, Gauhati High Court,
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